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(b) Wbflo tbe .orkin. of the er,twblle 
All fudla Handicrafts Board bad been undor 
COnstant review, 00 formal asseSlment was 
lJJ ade by tbe Government. 

(e) Does not arise. 

VI,1t of Mlollt"r or State (or 
EI..cmal Affaln to South East 

Alia 

5512. SHRI P. R. S. VENKATESAN: 
Will lb. MiDit.er of EXTBRNAL AFFAIRS 
be pleased to ,tate : 

(a) wbether tbe Minister of State for 
Bxternal Affairs recently visited Soutb·East 
Asia; 

(b) if so, tbe couDtries visited by him; 
and 

(t) the outcome of the visit? 

THE MINISTER OF SrATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRJ K NAT\VAR SINGH): (a) Yes, 
Sir. 

(b) The Mini,ter of Stale for External 
Affairs, Shri K. Natwar Singh~ visited 
Indonesia. Thailand. Brunei. Malavsia and 
Singapore from I st- 7th March 1981. 

(c) The Minister of State had u~cful 

excbange of view~ on regional and bilateral 
matters The visit resulted in beUer percep· 
tion of ('ach other's point of view 

Pardaase of eardamom by STC 

SS 13. eH. RAM PRAKASH: Will 
the Minister of COM MERCE be plensed to 
state: 

(a) whether the State Trading Corpora. 
tion has started purcha~ing cardamom from 
three auction ctntres in Kerala; and 

(b) if SOt the quantity purchased so rar 
and the taraet fixed '! 

THe MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. R. 
DAS MUMS}): (a) Yes, Sir. 

(b) Aa the purpose of market Interven-
tion by STC is price stabilisation no, specific 
targets bave been fixed. A quaotit)' of 
6906 Kal. baa been purc!lale(! by SY,«;: 
durio. February. t 987. 

Pracluleat Import of .lIk 

5514. SHRI K.. S. RAO: Will tile 
Minister of COMMERCE be pleased to 
state: 

(a) whether certain cases of fradulent 
import of raw silk have been detected; 

(b) it 10, tbe details thereof; arld 

(c) tbe action heiol taken by Govern-
ment against tbe persons found guilty ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMERCE (SaRI P. R. 
DAS MUNSI): (a to (c). The matter is 
being investigated and if made be appropriate 
action would be taken under the provisions 
of Import~ and Exports (Control) Act, 1941 
and the orders issued thereunder. 

Low budget tourist aceommodatJOD at 
Atanta and Ellora 

5 SIS. DR. T. KALPANA DEVI : Will 
the Minister of TOURISM be pleased to 
state : 

(a) whether there are no facilities for 
overnight stay at Ajanta aDd Ellora for Jow 
budlet tourists. 

(b) if so, the reasons therefore; IDd 

(c) the steps Government propose to 
take to provide these (acilities ? 

THE MINISTER OF TOUR.ISM 
(MUFTI MOHO. SYED): (a) Dormitory 
Accommodation for low budget tourists is 
available at Fardapur whicb is S Km. from 
Ajanta~ 

(b) Does Dot arise. 

(c) Tbe Governmeot of Mabarasbtra 
bas "lans to constI uct a Holiday Resort at 
811or •• 




